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IN THE CUSTOMS, EXCISE AND SERVICE TAX APPELLATE TRIBUNAL,

T A | Ng.310/0

Arising out of O/A No.O7-ST/LKO/2009 dated 29.01.2009 passed by
Commr. {Appeals) of Custorms & Central Excise & 5.Tax, Lucknow.

For approval and signature;

HON'BELE MR, ANIL CHOUDHARY, MEMBER {JURICIAL)
HON'BLE MR. H. K. THAKUR, MEMBER (TECHNICAL)

1. Whether Press Reporters may be aHowed o see
the Order for publicatlon as per Rule 27 of the
CESTAT (Procedurs) Rules, 19827 ' Ne

2, Whether It shotld be released under Rule 27 of Lthe
CESTAT {Procedure) Rules, 1982 for publlcation
in any authoritative reporl or not? . Yes

3. Whether His Lordshilp wishes to see the fair copy

of the Qrder? : Seen
4. Whether Order |15 to be circulated to the Depactmental ’D/l
Authorities? M=

o

CCEx. & 5.Tax, Lucknow '
L APPELLANT(S)

VERSUS

. M/s Indian-Security Guard Services
. RESPONDENT (S}
APPEARANCE

Shri Pawan Komar Singh, Supdt. (A.R.) for the Department
Shri G. 5. Blsht, Adv. for Ll Respondent (s)

CORAM:

HON'BLE MR. ANIL CHCOUBDHARY, MEMBER (JUDICIAL}
HON'BLE MR. H. K. THAKUR, MEMBER {TECHNICAL)
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2 8.1 Appeal No. 31009

Per Mr. Anil Choudhary

Appest dismissed, as amount In dispute is below Rs.10.00 lakhs

(Rupees ten lakhs only), without entering Into merits,

{(Pronounced in the open Court)
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